341 Prices of Drugs AGRAHAYANA 23, 1892 (SAKA) & Medicines (Disc.) 342

g & fs oa o aFar Fafreag
T ar agr 9T ArgAr B Aw & far faan
AT 7y AR NS A Agi 9T MY § A
fex feit gat w1 srez fasr aqd &
(saaw1q)

it geuw quvw (zferat fessr): 7 ar
qoFl grem fafqee & @F cEangal

g
=t ®o ATo famrdt; ¥ a4 @ &t
Agt ArAar |

rgfaq & ag faagy s Tigw g
qill mvifes wo 7 fF ¥ w9d wiez-
fazg gwra 3 Faad f& agi &) gram,
T F AT FIT A7 A A A-
a=q, 71z az gfaw & g1 ar difafers
qrEfer &, 975 &1 TF )

MR. CHAIRMAN : At six O'Clock
the House has to take up the discussion

on drug prices., 1 will ask the indulgence
of the House, 1 have to give some time 1o

Shrimati Sharda Mukerjee because some
time is due 10 her party.

SHRI BAKAR ALl MIRZA : And
to me.

SHRI LOBO PRABHU (Udipi) -
Tomorrow.

SHRI KANWAR LAL GUPTA :

Tomorrow, not today, because this dis-

cussion is not ending today. Let us dis-
cuss drugs.

MR. CHAIRMAN : Drugs will be
discussed.

SHRI KANWAR LAL GUPTA (Delhi
Sadar) : Just mow. You ask her to speak
tomorrow and not today.

. SHRI BAL RAJ MADHOK :

speak tomorrow.
discussion on drugs.

She can

Time is fixed for the .

SHRI BAKAR AL1 MIRZA : May 1

have my chance also tomorrow?

MR. CHAIRMAN : 1do not know.
As a matter of fact, according to the time
table that is here these is some time left
for -the Congress (0'. That is why 1

wanted 10 give her that time, For no
Other party time is left.
SHRI BAKAR ALI MIRZA : Is

time to be distributed like privy purses ?

MR. CHAIRMAN : 1 will give that
opportunity to her tomorrow and then the
hon. Minister will reply because the
House does not wish that discussion (o be
continue Now,

We shall now take up the Discussion
on the prices of Druus and Medicines.

I18.04 hrs.

DISCUSSION RE: PRICES OF DRUGS
AND MEDICINES
[SHRI K.N. TIWARY in the Chair]
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SHRI DHIRESWAR KALITA
{Gauhati) : 1 must congratualte my hon,
friend Shri Kanwar Lal Gupta for having
raised this discussion about the drug
price control orders. 1 think only
yesterday a press release was given by the
Ministry that as a result of this order the
prices of drugs had gone down, and
therefore, the demand had increased and
because of the increasing demand,
Government had placed an order through
the STC for medicines worth more than
Rs. 3 crores, on the basis of which they
say that the drug price control order has
been working effectively, which I submit
is wrong. This is to prove their contention
that the Drug price amendment order
is working effectively, which is wrong
and which Shrl Gupta has proved to be

wrong.

I can say this from my experience,
[ was laid up with fever on Oct, 28, The
doctor prescribed me chloromycetin of
Parke Davis, My brother went to get
the medicine. from pharmacy to pharmacy.
Only one agreed to sell it but without
cash memn. When my brother demanded
cash memo because it has to be pro-
duced for getting reimbursement, the
pharmacy refused to give the cash memo
but gave the medicine.

Common people cannot get the medi-
cine prescribed for them from the market,
Dr. Triguna Sen said in a statement
yesterday that due to the Drug Prices
order, the demand has gone up and people
ar: consuming more, That is not a fact,
The fact is that manufacturers are not
releasing the stock. They want to stifle
Government pulicy ; they want to set it
at nought and make profit for themselves.

Shri Gupts has suggested nationali-
sation of thz big foreign companies.
I agree with him. This is a welcome
change in his attitude, But along
with this, Government should take one
action in order that their policy is
implemented. They should take control
of the stocks. This was suggested in the
Consultative Committee. In order that
the consumers get the medicines they
need, it is necessary for Government
to take over the distribution, as they have
done in the case of 10C., The IDBL
should have a murketing division, or
there should be some other organisation
to look after this aspect, Just as petrol
pumps have bzen opened in various parts
to sell petrol. there should be a marketing
division which will take control of
the manufacturers’ stock and distribute
it through a proper agency in all the
districts so that the order is really
implemsnted. This is my submission. |
hope Governmsant will immediately act
on it.

SHRI C. M. KEDARIA (Mandvi) :
I am thankful to you for the opportunity
given to me to speak.

On 4th December in the Consultative
Ccmmittee this item was considered, |
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wrote to the Minister that because of
some difficultics for meeting might be
called at a suitable time, but he did
not agree, nor had he even the courtesy
to reply to my communication,

Coming to the subject-matter, we
agreed in the pricing, but regarding short-
age of essential drugs in the country, if
the attitude of Government remains the
same, | fear there will be more shortage
of raw-materials and the drugs.

As regards the content of the prices,
Shri Gupta has said that 55 per cent is
accounted for by taxes. But I will add
that it comes to about 85 percent. 1
shall give you details, but first of all let
me come to a drug known as Chlora-
mphenicol which is very badly needed for
typhoid and such other diseases. Itis in
short supply. The STC has not been able to
procure it from abroad. It being a canalised
item, it is the duty of the Government
to supply it to the manufacturers. Some
manufacturers like Parke Davies have been
given licence for expansion, but they
have given the excuse that the nitrogen
plants are failing and that they are un-
able to mapufacture this drug. So, they
are charging very heavily, The DGTD
recommended to the Government that this
drug should be imported, but the import
has not been allowed. So, bungling, is
going on in the Government. Will the
Government appoint a committee as
suggested by Shri Kanwar Lal Gupta to
enquire into the matter.

This Ministry does not have offices
throughout India so that they may not
know what the demand is. Even the
DGTD has no such arrangement. Only
the Drugs Controller has an arrangement
in each State, but he is not consulted
and this Ministry takes a decision on its
own, ot the cost of the patients. So, 1
request that in the matter of pricing the
Drug Controller may also be taken into
confidence or consulted;

Coming to costing, 1 may point out
that cight to eclgven per cent is taken up
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by way of Sales tax and Central tax, 20
per cent by customs duty and seven and
half to ten per cent by Excise duty. It
amounts to about 40 per cent. Then
three to four per cent is taken up by octroi
duty and Bank commission and ten per
cent by incidentals like packing charges.
Thus it amounts to 55 per cent.

There is a further 15 per cent by way
of profit by the manufactures and 15 per
cent by way of profit by wholesalers or
retailers. Thus you will see that for a
drug worth Rs. 100 in the market, the raw
material needed is worth only Rs, 15,
Mr. K.L. Gupta referred to IDPL, 1
should like to refer to one example—-folic
acid which sells at Rs. 1300 kg. lis
international price is Rs. 250. Taking
into account the remaining 15 per cent
of the cost of the drug, it is sold five
times the landed price. Tt means that any
person who makes an invesiment on 25
kg. can take away Rs. 60 lakhs within six
months, Still we say that we have a
reasonable price and we want to care for
our patients, It is absurd. The Ministry
Should be alert and should take the neces-
sary Steps so that drugs may be made
available to people in our country at
reasonable prices. Otherwise there will
be great shortage in our country. What-
ever canalised items may be there, the
small and medium manufacturers must have
an import licence at leat for six mooths ;
they must be encouraged. That is my
plea. 1 request the hon. Minister to
accept this suggestion and bring down the
price of drugs,

SHRI LOBO PRABHU (Udipi) :
This is a very important subject ; a matter
of life and death for millions of people
in our country. Therefore, it must be
examined exhaustively and at the same
time dispassionately, There is no room
for misleading anyone, ourselves, the
public or the Government or even the
industry. 1 should like to put certain
figures before you to set the record
straight because there has been consider-
able confusion. 1 should like to establish
the romance of the drug industry in this
country. In 1952 the capital in this
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industry was Rs, 24 crores and production
was Rs. 36 crores. In 1967 the capital
was Rs. 200 crores and production Rs, 250
crores, We are producing every type of
drug and the Tarif commission has ad-
mitted that our prices, 1 am sorry to differ
from Mr. Gupta, are lower thap in other
countries. That is not the finding of any
individual who made an enquiry but it is
the finding of the [farif Commission.
Prom this industry today you have an
export earning of 6.5 crores and on the
whole we have every reason to think of
this industry as a very successful industry
which employs 275,000 workers and
has the record of being also & very good
employer with wages which have been
examples to others,

I come next to the question which
may not please the Treasury Benches.
Why has the Government treated this
industry as if it was a criminal ? The
record of controls goes back to 1963 when
as a result of the Chinese aggression, the
prices were frozen, subject only to in-
crease which the Government would
approve. [t happened that these increases
were not allowed even after a period of
cighteen months when they were asked
for, Im all these years, the industry
struggled in spite of high rise in other
prices and supplied the market with essen-
tial drugs without increasing the prices
of drugs. In 1969 the Minister was
holding an enquiry from the industry
whether they could supply to our hospitals
at gpecial prices in special packages which
could prevent pilferage. The industry
made its suggestion, and 1 do know what
happened to that. Although the Minister
concerned is not here, the Minister of
Petroleum and Chemicals may be able to
tell us. But n very good chance was
lost ro make available io the poor people
in the hospitals the medicines at lower
prices an under packages which were
not capable of being sold in the open
market.

Now we come 10 the petroleum and
Chemicals Ministrty which unfortunately is

in charge of a subject properly for the
Health Ministry, They have tended to
treat drugs as if they were chemicals used
not for protecting life but for destruction
of life. In January last, the Ministry placed
the report of the Tariff Commission, re-
ceived two years ago, in 1968, on the
Table of the House. The first Question
is, why did the Ministry allow this report
to lie in cold storage. Did they not have
a responsibility when a prestigeous Com.
mission had made an enquiry, to make the
report available without delay ? When the
report was laid on the Table of the House,
the Minister proposed to the industry that
they reduce their prices by 25 t0 30 per-
cent.

MR. CHAIRMAN, : The hon., Mem-
ber's time is up.

SHRI LOBO PRABHU. : Sir, I have
not even covered half, What I am saying
is in the interests of the country. You
must‘allow me to speak.

Then, when the proposal was made to
the industry, that they reduce their prices
by 25 to 30 per cent, the industry returned
the charge saying that it was impossible,
and therefore, the Ministry agreed that
they may mark up, up to 75 per cent on
oo the cost or they remain within 15 per-
cent profit. 1 would like that to be noted.
Profit was limited to 15 per cent in which
case the mark up could go for non essen-
tial drugs to 150 per cent, The industry
followed that direction, and npotified to
about 65,000 dealers that the prices were
under that formula. And the result was
they reduced the prices of 44 per cent of
the items; they kept the same prices for
40 per cent of the items and they increased
the prices of only 16 per cent of the ilems.
It isa very imporiant thing, because my
friend tulked again and again of the prices
having been raised on these calculations
which showed a reduction in the total of
Rs. 16 crores. Let that be noted. There
was no increase, There was a reduction,

Then the Question is about 16 per cent
of the items,
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SHRI KANWAR LAL GUPTA : Whose
cause are you pleading ?

SHRI LOBO PRABHU : I am pleading
the cause of truth. Listen 1o that for once.
So it was admitted that they had reduced
the prices to such a large percentage, and
then the question is, why did not the
Government accept their proposals. Why
did Government throw the whole thing out
and say “you must not increase even for
14 per cent?” Has the Government realiszd
that after all, when the Tariff Commission
has said that our prices were lower than
the world prices, they could not complete
us to do s0 ?

I am now coming to the third part of
my speech, Why our prices are as high as
they are and how they can be reduced. It
is very important, because there 1 agree
with Shri Kanwar Lal Gupta. If you charge
high prices, you will endanger the health
of the people; you are failing in your pri-
mary duty to assure to the population of
this country such safeguards as can be
provided by science for their well-being.

There are five different causes for in-
crease. The first cause is that your erratic
policy, your hasty decision, has confused
the whole market that even honest penple
do not know what prices to charge. They
have charged higher prices than before in
order 1o cover themselves for replacement.
That is one thing which you must decide:
that whatever you do, do it once and for
all. Do it very clearly and remain in that
particular position.

The second reason for the increass in
prices is the cost of the new system, the
pooled prices which you have introduced.

The STC is reported to make a profit
of Rs. 6.5 crores on the imports. The sale
proceeds of IDPL today do mot even
cover its losses, Its sale proceeds are
about Rs. 10 crore . but the lo%ses are more
than Rs. 10 crores, The Madras factory
produces instruments which are out of
use. The antibiotics factory at Risaikesh
works only at 20 per cent of its capacity.
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Because of its frequent brenkdowns, the
price of the drug produced at this graat
prestigious antibiotict fectory is higher
than the cost of imported drugs. You are-
charging the consumer snd the industry
for the inefficiency of your own entsr=.
prise. If these are the basic drugs, what
is the pOsition ?

The third reason is the taxes which
have been imposed, which amount to 44
per cent. | would request the Minister
to take it up with Finance as to why they
shou'd make people pay so much taxes.
at the cost of their health, Then, labour
costs huave risen by 74 per cent since 1960,
Lastly, their is no research in this country

and the way you are goin: with the
Patents Act, there will be no new medi-
cines. You will be working on mediciens

which are tvo old, My good friend was
condemning foreign medicine. | am one
with him, but il you want modetn medi-
cine, you must o©pzn Yyour gates to
inventions. You can do that only when
you have finance. 1 do hope the minister
will see that the prices are reduced and
that the industry is treated fairly, because
it has served the public very well.

SHRI JYOTIRMOY BASU (Diamond
Harbour) : The drug plunder that has
been perpetuated in the country during
the last 22 years is nothing new, We have
seen how USAID has be:n allowed to
take @ thousand per cent more money .
from us for items which could be bought
at a fraction ol that price. That was done
with the colleboration of the Govern-
ment, Otherwise, it would not have been
possible, Today, if you look at the great
Indian procedures like Sarabhgis, during
the last 15 years they have amassed a
huge fortune. Of course, they have parted
with a part of it for the others who have
allowed them to make that fortune. This
is most distressing.

From 1952 till this year they have
been dily-dallying and shilly-shallying
with the Patents Bill. Every time it was
brought up, it was sabotaged for a consi-
deration and they were allowed to plunder
mercilessly. The foreign drug business in
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this country is {oday operated by a man
called Keith Roy whom the Gowvernment
consult on the Qquestion of control of

drug prices,,,

SHRI LOBO PRABHMU : He is an ex=
1.C.S.
SHRI JYOTIRMOY BASU : That is

why he knows the country much too well
and the plunder is much too deep.

When Pandit Nehru was alive, at times
he Mared up when he was told about the
high prices of drugs, but  unfortunately
nothing had been done about it.

There is a lot of talk about import, So
far as STC is concerned, the main thing
is, its point of procurement price is
something which is not based on global
enquiries, At the point of procurement,
you are paying the seller’s price, You do
not count the chicken befur they hatch.
Please do not talk about high price
because you are buying them at very high
prices from foreign people, draining the
country of precious lforeign cxchange.

So far as the Government's announce-
ment is concerned, it is a new drama
they have enacted for the purpose of
election, which is nearing. For expen.
sive AIUC scssions cte, they want to
collect chanda. We have seen what they
have dooe in the case of Dalda, partial
de control of sugar,.,

MR, CHAIRMAN : The difficulty is,
you bring in politics into everything.

SHRI JYOTIRMOY BASU :1 assure
you that 1 would not do it again.

The Government made an announce-
ment and some people became hopeful,
but not we and many others, those who
know the character of this Government.

On 1st August, 1970 a few producers
‘reduced the prices for a few items but
for other items Lhe prices jumped by leaps

unit Anti-toxin

and bounds, People resented it and
Parliament resented it. On the 19th August,
1970 the Cabinet was more or less forced
to make a declaration that the prices
would go back to the pre-15th May, 1970
level. But according to clause 7 they were
allowed 75 per cent, mark up for cost of
materials, cost of manufacture and cost
of packing plus 75 per cent. Oul of this
40 per cent would go to the producer and
35 per cent 10 the (rade, When the cost
of production is one rupce it would be
sold at Rs, 1.75, In this process, those
who fixed prices on the basis of 19th
August decluration were not required to
reduce the prices. They almost doubled
the prices on 15th May. The trade dis-
count for ethical products was fixed at
12 per cent and for non-ethical products
at 10 per cent. Thus Government made
scope for the manufacturer o make an
extra profit of R per cent more, May |
ask the hon, Minister how it is that all
the items of Bengal Chemicals, Bengal
Immunity and Sandoz were allowed
increased prices ?

I will give you the price levelson
I5th May and 18th August for some items
which will make the position clear.

Name of 15th May 18th August

the item

Calcium Gluconate

25 amp, 5 ce 4,80 10.00
Dextrose 540 ml. 6.00 7.08
Lacto Protin
25 amp. 5§ ml. 6.00 12.30
Pituitai'y 25 amp.
0.5 ml. 7.50 13.27
Diptheria 10,000

15.00 19.94

So plunder is there,
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SHRI LOBO PRABHU: With the
blunder.
SHRI JYOTIRMOY BASU ' From

the government.

The prices remained the same between
1963 and 1970 under the old Price Control
Order. So, you wanted to find a new
harvest and you immediately created a
situation. One can easily guess why the
government allowed it.

Previously, a small retailer could buy
a bottle of milk of magnesia for Rs. 1.95
and sell it for Rs, 2,12 to 2.34, But today
he has to buy it at Rs, 5.21 and sell it
for Rs. 579 But producers are entitled
to sell a bottle of magnesia worth Rs, 1,95
for Rs, 5.21; what a fantastic profit ! But
the small retailer, who survives on small
business, gets only 12 per cent.

Among others, Bengal Chemicals,
Bengal Immunity and Sandoz increased
prices, According to clause 14 other
groups raised prices by showing gross
profit of 15 percent. On 18th August
they too went back to pre-15th May price.

Producers took to maximum retail
price and reduced small traders’ discount
from 25 per cent to 10 to 12 per cent. The
producers got another extra profit of 4 to
S per cent.

MNMow traders are forced to charging
10 per cent to 15 per cent more on 15th
May, 1970 prices from coosumers which
includes sales tax etc. This means an
increase of 15 to 20 per cent on the ulti-
mate consumer, When you go and buy a
medicine in the counter you have to pay
that much,

Previously producers did bear the cost
of marketing. 1t has created a semimono-
poly of distributors and the outcome is
7,000 wholesale licensees are bzing almost
thrown out of business, all being done
to get more money for prducers,

In this country the total turn-over on

DECEMBER 14, 1970

& Medicine (Disc.) 360
drug business is about Rs, 200 crores a
year and for this period a section of the
manufacturers have made not less than
Rs. 7 crores to 8 crores by the trick-
ery of the government. Where is the
money and how much of it has gone to
the party funds ?

With your permission, 1 wont to
produce a letter which I have got the
other day on Sandoz, in which the poor
man was involved, that all the prices have
been increased because, he allezes, that
a Minister became friendly with*®

I will except the Minister to make a
statement on this, refuting or accepting
this.

MR, CHAIRMAN : 1 have always
requested you to write to the Speaker if
you want tO mention any names.

SHR1 JYOTIRMOY BASU : 1 have
not mentioned any names.

MR. CHAIRMAN : You are mention-
ing the names,

SHR1 JYOTIRMOY BASU :
entitled to mention that name,

1 am
MR. CHAIRMAN : No, not unless
you write,

SHR1 JYOTIRMOY BASU : A mem=
ber or Minister | can mention.

He is there to defend him.

MR. CHAIRMAN : 1 will oot allow
that to go on the record,

SHRI JYOTIRMOY BASU All
right.**
My demand is Natiooalise this

vital sector of the industry which serves
humanity and set up an inquiry commis-
sion to go intu the matter of collection of
funds using drugs as a tool,

** Expunged asa ordered by the Chair,
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THE MINISTER OF PETROLEUM
AND  CHEMICALS, AND MINES

AND METALS ( DR. TRIGUNA SEN) :
Mr. Chairman Sir, 1 have listened
with great attention to what the hon.

Members have said during the present dis-
cussion and the previous ones,

We have been criticised simultaneously
for doing too little and too much, too
slowly and with haste. Obviously, oncor
the other asrect should be incorrect.

Huwever, throughout all this criticism
| serised the common desire of hon. Mem-
bers that the drugs should be priced rea-
sonably, so as to be within the reach of
the cc mmon man and the Drug indusiry
should, at the SBame time, continue to grow
in an orderly manner, in accordance with
our Nalional policies such as progressive
Indianisation, greater self-sufficiency in
basic and bulk drugs, etc.

Government are second 10 none in
rursuing the objectives and as we have
stated on carlier Occasions, we are deter-
mined 10 continue them, however hard and
long may be the efforts to be taken. 1
have mide it clear in the House and out
side that the present exercise is only the
first 71ive.

Tlie buge task of rationalising the
drug prices is indeed wunprecedented in
nature, the like of which has not been
attenipted before in any country. No one
should delud himself that the objectives
can be achieved overnight or in one
attempt,

Sir, 1 do not understand why some
Members chose Lo bring politics into -this
matter, when we are all agreed on the ob-
jectives. I do welcome constructive
criticism, but the critics must take into
account the complexity of the entire
problem.
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The Drug sector, hon. Members shm.}ld
know, is a complex one, and bristles with
diverse interests, which are complementary
in some respects, but opposing in other
respects.

On the manufacturing side, lherel are
firms entiaely foreign-owned and foreign-
controlled with close links with internatio-
nal companies as well asup and coming
firms under Indian ownership and manage-
ment, trying to compete with the foreign
ones. Besides here are also about 2,000
small-scale firms trying to establish them-
selves in competion with the larger ones.

On the distribution side, there are distri-
butors, stockists, wholesalers semiwhole-
salers and retailers. All of them have
assured me that they are one with the
Government in ensuring that the price
would be reasonable, consistently with the
cost of production and distribution,

But, at the moment, each of them tends
to highlight his own interest, at the expense
of the other, as for example, when the
manufacturers argue for higher mark-ups
in individual cases the trade holds forth
for large commissions as of the past.

" In this context, the Government has to
hold the balance even emong the diverse
interests and call upon each of them to
sacrifice a part of their high margin of
profit in favour of the consumers. This
applies equally to the manufacturers and to
the trade. It varies also according to their
capacity. In the nature of the industry, a
degree of flexibility, hon, Members will
understand, is essential.

As o result of the price control, the
extent of reductions since 1st August in
life-saving drugs is roughly of the following
order : For anti-biotics upto 75% for anti-
dysentery preparations upto 41% ; for anti-
diabetics (Oral) upto 54% : for vitamin
preparations upto 71% and for hormone
preparations upto 69%5
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This has happened from the Ist of
August. Now, many friends have conven-
iently ignored these benefits from the im-
portant reductions in life-saving drugs and
have concentrated on a few increases in
some items like common housshold reme-
dies, and some Members hinted that we
allowed them to be increased so that we
could get money for the party fund or
something like that, which is inconceivable.

SHRI KANWAR LAL GUPTA : Why
inconceivable ?

DR. TRIGUNA SEN : It is true that
some firms did put up increased prices for
some of these items on August 1, but the
public and Parliament showed naturally
great resentment and concern over this,
and immediately we issued a freezing order,
seeking these firms t0 go back to thc May
15 prices pending scrutiny. Now, this
scrutiny. Now, this scrutiny has since
been completed in consultation wit the
firms concerned, The discussion were con-
ducted in a co-operative atmosphere. Here,
I must place on record my appreciations
of the co-operative attitude shown by the
various firms during the discussions, Re-
garding the 53 firms with a degree of
foreign investment, the prices of about
55 per cent of their packs will now stand
reduced, while 30 per cent will have the
same price as before May 15, and increases
in less than 8 per cent, and the remaining
7 per cent being new packs. This in my
opinion is very satisfactory, considering
that the prices of most of the firms re-
mained frozen during 1963; and very few
did come for increases during 1966-70, when
selective increases were being made.

In the case of Indian-owned and Indian
managed companies in the large, medium and
small scale sectors which are correspond-
ingly young in this industry, whuse prices
were not high comparatively, a somewhat
larger percentage of increases have had (o
be allowed in view of the increased cost
of raw materials and their low margins.
Even there, the number of increases is
round about 12 per cent while the reduc.
tions are 41 per cent and the stationary
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items 37 per cent the remaining 10 per cent
being new packs. This revised priee-list
will be brought into force with effect from
1st January, 1971, Tt is our calculation
that the benefit to the community will be
of the order of Rs, 20 to 25 crores out of a
total turnover of Rs. 250 crores,

Wt waww g . g e
FAgr O @t gm ae &N
o} 1 a1 IFF IT W 9@ HAT T W
AT FEET T ?

DR. TRIGUNA SEN : You will agree
that this is not a mean achievement. This
was made possible as a result of the control
order which has been termed as a hoax,
ill-conceived and politically motivated,

We are not resting on our oars, This
i3 the first phase of our exercise. The
second phase will be taken up in due course
after the current study by the Bureau of
Industrial Costs and prices into the prices
of 25 bulk drugs and the conversion norms
is completed and we have time to consider
the findings later on. 1 hope I shall have
the continued support of the House in this
uphill task.

SHRI KANWAR LAL GUPTA : He
has not replied even to a single Qquestion
that 1 had raised.

DR. TRIGUNA SEN : I am coming to
them.

Shri Lobo Prabhu had raised, and also
Shri Kanwar Lal Gupta had raised the
qQuestion that the Tariff Commission’s report
was published in 1968 and we sat on it.
Shri Lobo Prabhu's Question was why when
the Health Minister was discussing with
the manufacturers to supply Pcheaper drugs
to huspitals it stopped. The commission’s
repori was received in the later half of
1968, The broad conclusion is that the
1ndian prices of formulations are compa“
rable to their prices in some Western
Countries, although the prices of bulk
drugs going.into those formulations are
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definitely higher in India than in other
countries.

The Commission, however, felt that
the formulations of the selected essential
drugs bear some relation on the basis of
other costs in India and a reasonable return
on investment, Our Ministry then pro.
cesded to attempt in consultation with the
Health Ministry and other government
organisations concerned to evolve guide-
lines for considering fixation/revision of
prices. While these attempts were in
progress, the Health Minisiry initiasted on
its own a move to bring down prices for
government supplies and to devise waps
and means for preventing pilferage from
government hospitals, of which you are
aware,

A Committee of manufacturers was
formed by the Health Minister, As the
Committee’s deliberations progressed, it
bocame clear to the Health Ministry that
it was not encugh to maintain the prices
of government supplies only, which means
only about 20 per cent of the total turnover,
but that the prices of the whole gamut of
drugs had to be reduced if the community
at large is to be benefited, Presumably
because the latter is the subject of the P
& C Ministry, the Health Ministry amo-
ciated my Ministry with these deliberations.
It is thus that my Ministry came to meet
the Committee Set up by the Health
Ministry for this limited purposs. Thus
the earlier attempts to evolve an inter-
ministerial consensus on the guidelines for
the Drug Prices Control Order got mo-
mentum.

On 8-2-70, | wanted the manufacturers
to give me their suggestions as 10 bow
they proposed to meet people’s critism that
the drug prices in India were unduly high
and the principles should be evolved for
fixing prices while providing for a full
coverage of reasonable costs including
actual costs of research aod mark-up for
covering reasonable selling expenses. 1 put
it to them that suggestions from them
would help Govéroment inh making up -
their mind on the Tarif Commission's
recommendations and the outliges of a
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new price control system, This was the
reason for delay. We wanted to consult
the manufacturers and come 1o a decision
‘=8 torhow g0 sbout fixing the prices of the
whole gamut of drugs.

- Unfortunately, the manufacturers did
w0t .agree 1o divulge thelr cost of pro-
wuction. ‘We discussed several times but
af the cost of production of drugs was _not
available, it became difficult forus to come
A0 a compromise.

.9 Uriticism has been: Levelled against
frequent amendments, the sn-called refusal
tor:postpone the date of effect of the
Qantrol ;order pending scrutiny of price-
lists and the hasty retreal to (reezing,
pending review of the date. This is based
on.a wrong understanding of the facts,
Elrstly, the aniendments iniroduced, though
somiewhat- frequent, did not affect the main
feamework of the control .order and  were
meiang 10 make marginal improvements ‘Lo
safeguard the imterest of one or "the other
of the:manhy .iypes of component prices of
the-deug. industiry and trade, as | mentioged
before. It may be readily conceded that
the mtatter is very complex and Government
woudd be failing in their duty if they did
not sespond Quickly to the genuine points
in -@e interest of the suece'S of 'such a
fundamental referm as price control of the
entire gamut of drugs. . Secondly, it is
facioally incorrect 10 suy dhat the industry
wanted prior scrutiny and :approval of the
prices, although some firms agreed to show
their price-list6 before istue on the due
date. :

.-The most controversial issues are the
poal price, the  working of - IDPL and
profiteering. The. system of pool priges
introduced in 1970 has ,been attacked by
almost all the members as motivated to
help out the IDPL and to enable the STC
to. make enormous profits, 11 1 understood
tham correctly. The Government policy
is to protect the indigenouns mar sturer of
drugs in-the basic siages,be it in the pub-
lic sector Or in the rivate sector. 1t is well
koown that the cost of indigenous pro-
duction-is high compared 10 ¢..f, prices
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of imported drigs, mainly die {6 the sma-
Tler* séale ' of manufacture, high cost
of imported equipment including fright
and, above all, the policy of internatiomal
cartels o offer on their export Tower prices
than the corresfonding domestic prices.
You will agree that we cannot afford 1é
continue importing basic drugs, merely on
the ground of lower prices.

SHRI KANWAR LAL GUPTA : But
why are You profiteering on Iimported
drugs 7

DR. TRIGUNA SEN The polling
ensures that the price of the basic drug is
uniform to all formulators, and Yhe pice is
fixed after taking into account the local
production. 1In fact, the price is based oh
the weighted average of the imported and
Indigenous material, STC which is in
charge of the operution of the pool is not
allowed to make any profit. The indigenous
producer who is.asked to sell at a price
lower than appropriate to his cost is com-
pensated from the excess realised on the
sale of imported material at the pooled
price.

.Let us take on or two examples. For
private units like Boehringer Knool, Dey's
Manufacturing Co., Parke Davis and
Sarabhai who manufacture these basic
drugs benefit from this arrangement in the
same way as IDPL.

SHRI KIANWAR LAL GUPTA : That
is even worse,

- .DR, TRIGUNA SEN : STC gets only
its nomioal handling charges and the com-
mission. - The pooling -system is, in-fact,
an improvemest over ‘the 1969 sysiem when
choloramphenicol imported at Rs. 175 or
s0 was sold at Rs. 410 per Kg. which was
the price of the indigenous product. Under
that system, STC made profits, but it
capnot make now under this system. The
criticism, 1 think, is not correct.

. ,,.Cs':min;_to IDPL, jtis in chargs-of
distributing items io the line of manufac,
tuze. Now | give you soms examples, Le
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us take ‘Streptomycin. We had canalised
the purchase of 11 drugs. Streptomycin is
‘manufactured by Hindustan Antibiotics,
Synbiotics Ltd., IDPL and Alembic Chemi-
cals. The cost of the imported material is
Rs. 356.16 per Kg. The indigenous cost
of production is Rs. 295 per Kg. The cost
of production of IDPL is Rs. 446 per
Kg.

SHRI LABO PRABHU : Why so high ?

DR. TRIGUNA SEN:! You know the
condition of IDPL, 1 neced not repeat it.
1 have mentioned it once. But we have
fixed the rooled price at Rs, 295 per Kg.

Tetracycline is being manufactured by
pfizer, Cyanamide and IDPL. The cost of
indigenous " production by these firms is
Rs 850 and by 1DPL Rs, 820 per Kg, We
‘have fixed the pooled price at Rs, 650
per Kg.

SHRI KANWAR LAL GUPTA : What
is the international price ?

DR. TRIGUNA SEN : Rs, 35213

per Kg.
SHRI KANWAR LAL GUPTA
Three times.

DR. TRIGUNA SEN : 1 said that we
ha_we first of all 1o allow indigenous,.,..,

SHRI KANWAR LAL GUPTA : He is
mislending the House. They are manufac.
turing these basic drugs only nominally,
bardly 10 o 20 per cent. Eighty per cent
they are importing, and on the imported
goods, they are making huge profits. He
wanis to conceal that.

-'- DR, TRIGUNA SEN ! Who is making
huge profits? Is IDPL making huge profits?

Let us take phaenacetin, It is being
manufactured by IDPL, Caleutta Chemical,
Suneeta Laboratories and Meanmaid Chemi-
cals, The cost of production of the in-

digenous goods is Rs, 44, that of IDPL
Rs. 36,81 an the pooled price Is Rs. 41,
The international price is Rs. 22,93 per l’.s
1{am mentioning, the cost of indigenous
drugs is always higher ; still we must try
to manufacture them, The only question
of Mr. Gupta was whether IDPL and ST'C
were making profits,

SHRI LOBO PRABHU The poor
people are suffering; you are not allowing
them imports,

DR, TRIGUNA SEN : | have assured
the Members that the prices of drugs have
come down. Let us take analgin, The
imported price is 81.14 per Kg. Indigenous
production is 140 per Kg. by UNICHEM
and another manufacturer; the IDPL cost of
production is Rs. 100.16..,(/nterruption)
is 100 double of Rs. 81.14 ? 1 do not know
their arithmetic,

In the beginning | mentioned that the
cost of production of indigenous manu-
facturer is bound to be more than the
imported price for various reasons. Take
Vitamin B.2. The imported price is 241.92.
The 1DPL does not manufacture them and
production by indigenous manufacturers—
other firms in India—is at a cost of
Rs. 955 per Kg. We have fixed the pool
price at Rs, G82 per Kg. Folic acid is an.
other item. T am not leaving one item out.
Imported price is Rs. 108; indigenous pro-
duction by different firms is Rs, 1600 pot
Kg. and the cost of production by IDPL is
Rs. 2621 per Kg, Pool price is Rs, 1312 per
Kg. So, you can see how IDPL can make
any profit,

SHRI LOBO PRABHU : Does the indi-
genous price include excise and if so, can
you not reduce it ?

DR. TRIGUNA SEN : It includes every-
thing.

SHR1 LOBO PRABHU : Would the
Government give this up for the sake of the

people of this country,, (Interruptions)
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SHR1 KANWAR LAL GUPTA
Could you vouchsafe that you are not
making a profit on imported items 7

DR. TRIGUNA SEN : The I1DPL is
not making a profit. Waat is available to
it is available to every manufacturer who
get some advantage.

A doubt has been expressed about the
shortage or availability of medicines. Some
difficulty is inevitable when an exercise of
the rresent kind is on, when different in-
terests are affected and market situation
gets somewhat disturbed. Some shortage
of some items do occur temrermily here
and there  You might have read in news.
parers; we have liberalised import of raw
materials insuch a way that all manufac-
turers—big and small—get the requisite
raw material to manufacture upto their
capacity. 1 hope after this the manufa-
cturers will not plead that they could not
produce the required quantity of drupes
due "0 non-availability of raw materials,

SHRI C. M. KEDARIA
regard 10 canalised items ?

: Even in

DR. TRICUNA SEN: Yes. 1 have
requested my colleague the Health Mini-
ster and he has also written 1o the State
Goveroments. The drug controller and
the inspector of drugs and th: distribution
system are looking after it, 1 am always
in touch with him 50 that he could energise
the machipery as soon as a shoriage is
reported from any Quarter and he .can
attend to it,

SHR1 KANWAR LAL GUPTA
What about the substitute medicines ?

DR. TRIGUNA SEN ; That is also in
the Ministry of Henlth. If the price of
drugs go down, people will not be inte-
rested in manufacturing subsiitute drugs.

Now, | waat 0 answer some Questiops.
Mr. Kedaria Jirst accused me that he wrote
a letter to change the date of the Consulta-
tive Committee meeting because he was
going 10 Lucknow 10 attend the meeting of

the ATCC, The date of  the Consultative
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Committee meeting is generglly setteled by
the Minister of Parliament Affairs. I pass-
ed on his letter to him, so, it was not for
me to reply. 1 think | have told him that
1 had passed on that letter 10 them,

MNow, as is usual with him, Mr, Jyotir-
moy Basu said that.... .

Mr. CHAIRMAN : 1 have expunged
it. Please do not refer to it, I have got
it expunged.

Dr. TRIGUNA SEN : Thapnk you, 1
do not like 1o say anything on that,

He said that ke jrice of INH and PAS
went up during the years 1962 to 1967.1 am
sorry that those figures are ROt with me.
1 do not know what has happened before
1 joined. 1 have just calculated these
things from the time | joined and have
been saying how we can reduce the frices,

Then, about the Tariff Commission
refort, that they have mentioned certain
prices of drugs and thait we have increased
them excepting in one case, it is not cor-

rect. The information that | have received
is that except for penicillin and sireptomy-
cin for the remaining items prices have
been reduced, and even in the case of
penicillin and streptomycin, the prices
have been kept stationary. The informa-
tion of Shri Kanwar Lal Gupta is perhaps
not correct.

Then it was mentioned that some drugs
were sub-standard and the drugs from
Rishikesh are being sold from out-of.date
rejected material. 1 should like to say that
in every <¢rug manufacturing company, in
the factories, there is strict inspection
and quality control by the exercise
department, and anything that gets out of
the factory is being checked by them. 1
have never heard that there is any
possibility of rejected material being sold.
1 can assure him that 1 can enquire if
he wants.
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SHRI. KANWAR LAL GUPTA :
What specific steps have been taken to
Indianise the foreign companies which
manufacture drugs ?

SHRI LOBO PRABHU : Buy shares.

DR. TRIGUNA SEN ! Mr, Lobo
Prabhu would not mind it if I say that
there is another side to the picture to
which he referred. On the 1st of August,
the Drug Control Order was announced,
and on the 7th, inthe Statesman, under
big capital headlines, it came out that “‘the
prices of som: life-saving drugs have
increased by as much as 400 per Cent.” 1
had my apprehension as to how the wind
was blowing. Then, | also read in the
limes of India that “US officials in
India have advised the State Department
that it may not become necessary for
Washington to make ‘a formal intrusion®
into the drug pride controversy in India
because the courts are available and the
pharmaceutical industry is 'Quite capable
of making its own points’. “The big firms
are highly competent in lobbying their
case and in protecting their interests.”
(Interruption) You understand these
things. Shri Lobo Prabhu quoted from this
book— Forum Enterprise—and he referred
to certain points. 1 want to answer
them, He said—l am quotling from
this—that “'po one is likely to vouchsafe
the fact that there was an outcry regarding
a shortage of drug prior to May, 1970,
nor  was  there amy pefsistent public
resentment against the prices of drugs
prevailing at that time that would have
justified Governmental intervention™ and
why did the Government do it 7 Is it for
political reasons ? That is No. 1.

No. 2 is this ; that in the wake of
Chinese aggression, in 1963, the Govern-
ment being apprehensive that drug prices
may rise, imposed the first Drug Pricc
Control Order, prohibiting the manu-
facturers from raising the prices of drugs
without its permission which naturally
arrested the growth of industry. That
is his second point. It is an established
fact that when a new drug is marketed
for the first time, its price initially is
high on aceount of the heavy cost of

production and much expenditure ine
curred on research, It is exactly what has
happened before.

Perhaps the House has not for-
gctten that it was on the floor of the
House that & hue and cry was raised about
the high prices.

SENATOR KEFAUVE COMMITTEE :

“India which does grant patents on
drugs, provides an interesting case example.
The price in India for the broad spectrum
antibiotics, aureomycio and achromycin
are amongst the highest in the world—a
case of an inverse relationship between
per capital income and the leval of drug
prices.”

You cannot say that the drug prices
were not 100 high in the country, (I nter-
ruptions).

It was argued that since 1962, there
was no profit. Unfortunately, the Reserve
Bank of India, does not maintain industry-
wise information regarding the profit earn-
ed by branches of foreign companies. But
the E. & S. Division of the ministry corupil-
ed the information for the two years 1968-69
and 1969.70 for 45 pharmaceutical firms,
The sales turnover of these 45 firms in
1968-69 was Rs. 142 crores and in 1969-70
Rs, 164.3 crores, whereas they sent remigt.
ance abroad in the shape of dividend
profits, paymenis on royalties, know-how
fees cic,, amounting to Rs. 361.46 lakbs in
1968-6Y and Rs, 437.69 lakhs in 1969-70,

SHR1 LOBO PRABHU :
2 per cent.

Not even

Dr. TRIGUNA SEN . The hon. mem-
ber referred to research, The foreign com-
panies in India, excepting the solitory
instance of CIBA which is trying to state
research, did pot spend cven a not a
fractlon of their profits in India is spent
on research activities, Tt is amazing that
they were defending their patent rights and
profits or advancing the plea that the
funds accrruable 10 them are required for
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spending on research of new products
to alleviate the sufferings of the ailing
masses of India.

" In the end, 1 would say in all humility -

and sincerity at my command that 1 have
no political ambition in my life which has
been mentioned by the Congress (0) in
their m:morandum which they have circu-
lated to all., 1 think it is the duty of any
Minister incharge of Petroleum and Chemi-
cals and Fortilisers and Mines to see that
the country produces these articles suffi-
ciently and makes them available to the
people at reasonmable prices. We are only
discharging our duties as ministers, There
is no personal gain and no personal motive
behind it. As 1 said, this is a very complex
thing and want \he co-operation of the
whole House to do it.

SHRI KANWAR LAL GUPTA :
What specific steps have been taken in
the last 23 years to Indianise the foreign
companies ?

" DR. TRIGUNA SEN : In the last 23
years, we did oot take any steps.

SHRI KANWAR LAL GUPTA
Agreed ?

DR. TRIGUNA SEN : Yes,

SHRI LOBO PRABHU : Profit

margin for a firm was fixed at 15th per
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cent of the total as against 20 per cent
recommended by the Tarif Commission,
Whatever were fixed by .the companies,,:
they were within that margin and no more.-.
Would you confirm this ? ~

DR. TRIGUNA SEN : This was
exactly the argument of the big foreign
companies. As a matter- of fact, when 1,
went to Europe with the President on his-.
tour, all the leading manufacturers and .
big firms met me in Switzerland. They .
were also apprehensive and asked, only
with 15 per cent, how can there be
growth ?

1 explained to them that il the prices
of drugs are reduced the turnover will be
s0 big in our country that the profit will
be more. Now how many or what percen-
tage of the people use drugs in our
country ? Very few, They realised it and
they said : yes, let us see for one year. |
told them “‘yes, you try for some time,”
They tried it for the last or three months
and now they are admitting that the
demand has increased four-fold already.
So, we are importing raw materials for
basic drugs. It is omly because of the
reduction of the prices that the people are
using more medicines.

19.36 hrs.

The Lok Sabha then adjourned
1ill Eleven of the Cloek on Tuesday,
December 15, 1970/Agrahayana 24,
1892 (Saka).
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